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On behalf of Shri -Ghulam Nabi Azad. 1 
bel to lay on the Table : 

(I) A copy of the Monopolies and 
Restrictive Trade Practices Com-
mission (Recruitment of Members 
of Staff) Second Amendment 
Rules), 1983, (H indi and English 
versions) publhhed in Notifica-
tion No. O.S.R. 927 in Gazette of 
India dated the 19th December, 
J983 under sub-section (3) of 
section 67 of the Monopolies and 
Restrict iw Trade Practices Act. 
1969. (Placed in Library. See No. 
LT-7460/83) 

(2) A copy each of the following 
Notifications (Hindi and English 
versions) under sub.section (3) of 
section 6lOA of the Compainies 
Act, 1956:-

(i) C.S.R. 843 published in 
Gazette of India dated the 
Iqth November. 1983 declar-
ing Messrs Sri Raja Raja 
Cholan Mutual Benefit Fund 
Limited to be a 'Nidhi' 
under section 620A(I) of the 
Companies Act. 1956. 

(ii) O.S.R. 844 published in 
Gazette of India dated the 
J9lh November. 1983 declar. 

ing Messrs Patghat Perma-
nent Fund Limited to be a 
-Nidhi" under section 620A 
(1) of the Companies Act~ 
1956. [Placed in' Library. Sl'e 
No. LT-7461/83] 

Re'fiew on and Report of I.dlan Telephone 
Industries LId .• Bangalore for 1891-83 
and of Hindustan Teleprinters I.td., 

M.dras ror 1982.83 

THE DEPUTY MINISTER IN THE. 
MINISTRY OF COMMUNICATIONS 
(SHRI VIJAY N. PATIL): I beg to Jay 
OIl the Table a co~ each of tbe foil ow-

fng -papers (H indi and English version!) 
under sub-section (1) of section 619A of 
the Companies Act, 1956 :-

(a) (i) Review by the Government 
on the working of the Indian 
Telephone Industries' Limi-
ted. Bangtore. for the year 
J982-83. 

(ii) Annual Report of the Indian 
'telephone Industries Limi-
ted, Bangalore, for the year 
1982-83 along ~ith Audit->r 
Accounts and the comments 
of the Comptrollor aod 
Auditor General thereon. 
[Placed in Library. See No. 
LT-7462183] 

(b) (i) Review by the Governmenl 
on the working of the Hin-
dU5tan Teleprinters Limited, 
Madras, (oc the year 1982-
83. 

.. 
(ii) Annual Report of the Hin .. 

dustan Teleprinters Limited, 
Madras. for the year (:' K2-83 
along with Audited Accounts 
and the comments of the 
Comptroller and Auditor 
General thereon. lPlaced in 
Library. Se~ No. LT-7461{ 
~3] 

Notiftcati ... s under Regional Rural Dank'§ 
Act, and NotilcatioB re Market Loans 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): I bel to la~­
an the Table :-

(I) A 'COpy each or tbe roJlowinQ 
Notifications (Hindi ·and Englisk 
vl!rsions) uGder sub·section , ~t 
af section 29 of the Regional 
Rural Banks Act. 19:6 :--

(i) The Gurdaspur Amritsar 
Kshetf'i,ya Gramm . Vik.:IS 


